NATIONAL COMPANY LAW TRIBUNAL 3
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 18/01/2018 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER : CA/188 & 189/2017

PETITION NUMBER : TCP/ZO;EOIG

NAME OF THE PETITIONER(S) : P. Shanmugam & 6 others

NAME OF THE RESPONDENT(S) : M/s Shanti Electricals Agency Private Limited & 4 others
UNDER SECTION : 397/398
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Counsels representing both the parties are present and submitted that they have
filed written submissions in relation to the interim prayers in the IA. The
respondents are directed to file counters in the main CP and furnish copies of the
same to the other side before the next date of hearing. For hearing further
submissions in IA, put up on 12.02.2018.
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